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shri M. C. ChacU: Wfll he kindly 
listen to me? The only facts I know 
are the facts which the House already 
knows. The facts are -that'hostilities 
tiave broken out . .. .
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*»rr Ttife ura «nf t ft i $raw vt «mt 

fwr * vtf arrwrt srff f i 

%*«T-*rer   ̂  gfft $ ft: sr# str**t

 ̂i firtir *i jft % <tw 

w>«t wrrsr wtsr- t i *5 irrft 
r̂nnft ̂ «iui< trc «raiif fir m  

WT-WT VCTW Mdt $ I 

^  qv 'Kf *r*M- tit

«rpft ̂rrfjftr fa fsrfpft jiĥk'V »rcwf 
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Mr. Deputy-Speakerj Already  the 
External Affairs Minister has stated 
that he will make a fall -statement to
morrow.

The Prime Minister and Minister 
of Atomic Energy  (Shrimati InOira
<Gandhi):  Mr. Vajpayee has really
said what I was going to say. that at 
this moment no facts are  available 
except what has come over from Cai
ro Radio or Moscow Radio.

Shri Hem Barua (Mangaldai): What 
about Tel Aviv radio?

Shrtmatt Indira Gandhi:  I  have
not heard what has come over Tel 
Aviv radio. My information is only 
what has come over the other two. 
XJntil we can Hgiq. out what the bare 
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facts are, I do not think it is right to 
make any statement here. Therefore,
I would suggest not taking up any 
time at all. If we can learn more by 
tonight or by tomorrow, we will  be 
'ble to make a statement.

*rj fiwft (yft) : JMIWfW 
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Mr. Deputy-Speaker:  When ytm
gave notice of the calling attention 
the situation was different. Now it 
has radically altered. Therefore, after 
listening to the  statement, we will 
decide it tomorrow

Shri Nath Pai rose—

Mr. Deputy-Speaker:  I would re
quest Mr. Nath Pai, what  purpose 
would be served by putting questions.

Shri Bal Raj Madhok (South Delhi): 
I want to make a submission. Before, 
the statement is made, T would appeal 
to the Government not to say any
thing which may smack of partisan
ship or which may aggravate the situ
ation we should play a role as peace
maker and not war-maker.  TWs is 
my appeal to the Government.

Shri Randhir Singh (Rohtak): Wo 
have never been war-makers.

11.16 hrs.

RAILWAY BUDGET—GENERAL 
DISCUSSION—contd.

Mr. Depnty-Speaker: Shri Poonacha.
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VBr. Dcpotr-SpMker You will get 
an opportunity when  the Demands 
come before the House.

Hie Minister of Bailwayg (Shri c. M. 
foonuhi): I «n grateful to the hon. 
House and the hon. Members for giv
ing careful consideration to the rail
way budget. While presenting the in
terim budget proposals I had indicat
ed that for the year ending on 31st 
March, 1967, that is the year 1966-67, 
we were likely to end up with a defi
cit of Rs. IS crores. When that budget 
was presented it  was expected that 
the budget year  would end with a 
surplus of Rs. 22 crores, but, in fact, 
the latest position, as I have men
tioned in my budget speech there has 
been a deficit of Rs. 24  crores i.e. 
roughly about Rs. 46 crores deficit as 
against the original estimate when the 
budget proposals were presented' in 
1966.

Members have mentioned in their 
speeches that this serious shortfall in 
railway earnings is mainly due to in
efficiency of the railways; they have 
■Iso said that in the railways, economy 
to a very great extent could be observ
ed, and that the anticipated deficit of 
Rs. 37 or Rs. 38 crores for the current 
yen could well be found by saving, by 
improving the operational'  efficiency 
and by cutting down certain unneces
sary items of expenditure;  seducing 
staff and what not

With your permission, Sir, I would' 
briefly refer to some salient features 
of the year that has just passed. We 
had estimated that in the year 1V66- 
67 the originating traffic would im
prove by 12 million tonnes. That anti
cipation could not be realised because 
of the  fact that there was serious 
shortfall in so far as steel and coal 
were concerned. I have been looking 
Into these  figures.  The anticipated 
originating  revenue earning  goods 
traffic to begn showing a rather erra
tic fluctuation year after year. Perhaps 
X could bring these facts to the notice 
ef the Biouse, in the first year of' the

third plan we were able to achieve 
additional  revenue  —rajtig gooda 
traffic to  the extent ot 6.8 million 
tonnes; next year, i.e. the second year 
of the third plan period, it went up. 
by  13.8 million tonnes, and in the 
third year it was 8.2 million tonnes. 
Then in the fourth year it dropped 
down to 1.2 million tonnes, jn the fifth, 
year it again registered a rise by 13.3 
million tonnes, and now i» the first 
year of the fourth plan, that is the 
year which has just passed, the addi
tional- originating  revenue- traffic in 
goods was only about 2.5 million ton
nes as against the anticipated increase, 
additional,  of 12  million tonnes. It 
woulj he evident now that there has 
been this kind of steep fluctuation so 
far as goods traffic is concerned. Now 
if we take the over-all  industrial 
growth, we can see that there also 
there has been a steady decline. From* 
8 per cent it has been showing a 
downward tendency; and it had come 
by- the end- of the third’ year of the 
third plan period to about 7 per cent, 
in the fourth year of the third plan t» 
about 5.4 per cent, thus it has been 
showing a slightly  downward tend
ency. That, in essence, explains why 
there Has been a certain shortfall 50 
far as anticipated' goods traffic is con
cerned, and as such, so far as Rail
ways are concerned', this is reflected 
in the traffic moved' by them. Thereby 
the capacity that has been built up> 
for this purpose could not be fully 
utilised because of these fluctuations 
so far as the originating goods traffic 
is concerned.

It has also  been mentioned that 
there has been some competition by
roads, road transport, and much of the 
goods that could have been moved hr 
railways, is being switched over to 
road transport  because the railway- 
transport system has not been efficient 
and it has not assured the customer 
the necessary services, speedy transit 
and such  other customer  services. 
Therefore, there is progressive switch
over to road transport While I d* 
a disit that to some extent this.!* tre*
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bon. Members should also consider the 
other developments  that are taking 
place in our country. As in any other 
developing country or fully developed 
country, the road transport does com
pete with  the railways. It js not a 
special phenomenon so far as we are 
concerned.  Let us just look at the 
other picture.

In so far as road transport is con. 
cerned, the development of roads, the 
development of national highways, the 
development of State highways,  the 
development  of the communications 
system and the capacity that has been 
built up in this country for producing 
heavy duty trucks and its accessories, 
the tyre manufacture, fuel production, 
all these things  have developed to 
such an extent that road transport has 
picked up great momentum. Naturally 
and necessarily it must be so. There
fore, there is going to be over a pe
riod of time due to the phased deve
lopment of Road Transport a sharing 
of the demand for  transport. It is 
unavoidable. Trends are now in evid
ence that this  sharing in the total 
transport demand has started in our 
country also.  The road hauliers can 
offer certain attractive terms too and 
so they attract a certain amount of 
traffic. That is also unavoidable. I do 
not suggest that this should be stopp
ed. What I am saying is that in so far 
as road transport is concerned, it is 
now becoming more and more pro
nounced because the capacity of road 
transport to lift cargo has been greatly 
facilitated by the building up of roads, 
production of trucks and various other 
things. Therefore, this competition is 
in evidence and that has to some ex
tent affected the railways. That does 
not and should not, I feel, dishearten 
us because we also can and should im
prove our services and try to attract 
more goods Waffle.

It is  also  a  fact  that  there 
has  been some serious set back in 
steel  and  copl  traffic.  The  tar
get for gteei production was ten mil
lion tons but we realised only 7.7 mil
lion tons. Similarly, at  against the 
original target of 90 million tens of

coal, we  hardly reached 70 million 
tons, oil the other hand we have built 
up the capacity to handle this tonnage 
in a fairly elaborate manner, by in
vesting about Rs. 414 crores for deve
loping the line capacity in the steel 
and coal belt area and f°r transport
ing iron ore for exports. So, capacity 
had been built up  but for certain 
reasons beyond  the  control of the 
railways, traffic has not picked up. X 
hope that this traffic will pick up and 
we will be able to handle additional 
traffic and justify the investment and 
also make proper utilisation of the as
sets so created. There have been some 
temporary ups and downs in this and 
the railways have no specific control 
over certain influences and trends and 
there has been certain shortfalls which 
were more in evidence last year.

Shri Nambiar (Tiruchirappalli): Will 
you not agree that you also miscal
culated?

Shri C. M. poonacha; Certainly not. 
We have been working on the advice 
that we get. The capacity had been 
very wisely built. These are tempo
rary set-backs that are reflected now. 
After all what does the railway budget 
do except to indicate the general eco
nomic, industrial and other activities 
of the country? It could rot do some
thing different; it is due to the re
flection of all these that the gap has 
occurred.

Coming to the other points, there 
also the railways are now facing great 
strains. The rise in costs both on ac
count of staff and materials such as 
fuel have been very substantial and 
like any other customer or consumer tt 
had no say in this matter. For ex
ample, since  1961-62, the operating 
expenses have been steadily mounting 
up and they, had gone up by about 
Rs. 130-140 crores,  during the last 
4-5 vears. An increase of nearly Rs. 
77 crores is mainly due to staff costs. 
Again, after that we had one dearness 
allowance increase and jmother in
crease is more or less coming now. 
Each increase  means Rs. 19 crate* 
more expenditure  for the railways.
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Two increases—one  has come and 
another  is  coming—means Rs.  30 
crores. In the same  manner  iteel 
prices have been registering a steady 
increase by about  42—4$ per  cent 
over the last five or six years.

8bti Nambiar; You were a party to 
it; your Railway Board was represen
ted. Why did you allow that? That is 
my case. After decontrol it has gone, 
up. You are responsible for it.

Shr| C. M. Poonacha: My friend Mr. 
Nambiar is very thorough so far as the 
working of the railways is concerned. 
He knows how things get out of con
trol. If staff costs go up. if the wage 
bill goes up, does Mr. Nambiar sug
gest that I am responsible? As I was 
explaining, Rs. 110-120 crores increase 
has been only because of the increase 
in the wage bill. Who is responsible 
for this?

(TOTf-?fcpr) : 

wrfirc fvrri wtttss i

Shrl C. M. Poonacha: Let the train
move; do not pull the chain too often.

sft smr qswrta :

jfTTSTT ir :»4 *T 3 2

wrr -frTtr ir :t i tfrfnft  w*

£ i JTf> ®rrr ts't * i

Shri C. M. Poonacha: The price of 
*'cel and coal, and the cost of opera
tion were steadily rising. All that has 
happened over a period of time which 
is now reflecting on the finances of 
the railways more pronouncedly. The 
railways have dnnp their best to ab
sorb this rise within their financial re
source*.  They have consistently and 
persistently been following a policy 
of  economy, and  tried to improve 
operational efficiency and utilise the 
assets better and they have tried to 
absorb these  increases  by better 
methods  wording.  A stage  has 
come when that could not be done in
definitely.

Shri Jyottmay Baaa (Diamond Har
bour) : How many fare rises have you 
had in the last flve years?

Shri C. M. Poonacha: The last rise 
was sometime in 1985. Over a period 
of 10 yearg our fares have gone up 
by 30 per cent while the costs of other 
materials, wages, etc. have gone up 
by 70 or 80 or even 100 per cent. That 
in short is the picture of the railways. 
We have been steadily striving to im
prove  efficiency,  effect  economy. 
Railways have carried more  goods, 
and in spite of shortfalls....

15 hrs

An hon.  Member: Stop  corrup
tion.

Shri C. M. Poonacha:  I am com
ing  to  that.  Be  a bit patient I 
am coming to every point that you 
have raised during the course of the 
debate. In the current year we have 
come to a position where inescapably 
we Could not further avoid the gap 
and had to come before the House 
for a raise in fares and freight. Last 
year itself, hon.  Members  would 
realise, we ended up with a deficit of 
Rs. 24 crores. and that deficit  Of 
Rs. 24 crores has not been passed 
to anybody; th-at has been absorbed 
in the Reserve Fund, which we have 
built  up. In the Reserve Fund  last
year,  the opening balance was Rs. 63
crores. This year. I am closing  it 
with a balance of Rs. 38 crores. The 
Rrsorve Fund has come down. Some
body did suggest, “Whv don’t  you
adjust it to the Reserve Fund  and
why did you come with a  proposal 
to raise the fare'?" But that would 
no* be n wise and safe policy. We 
should have some reserve fund kept 
for unforeseen circumstances and *» 
such i personally did not feel  we 
should not adopt that course, because 
that was the easiest course, as mr 
friend  Shri  Dandeker said, “in a 
srhool-bov  fashion".  If  I  was 
thlnklnjf in terms of a school-boy, I 
would have adopted tha* course. X 
do not propose to do (hat and I would
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not recommend that to anybody be
cause that would be a dangerous pro
position. On the other hand,  we 
have retained the Reserve Fund, and 
now come with a proposal to aug
ment our revenues as we have got 
to improve our finances and there is 
no escape from it.

Here too, I would like to explain 
to the hon. House that Rs. 37 crores 
of deficit -which We have inevitably 
come to, is not all that. We have tried 
to bring it down to the barest mini
mum. You may look into the figures. 
My friend Shri Sequeira wanted to 
know some figures.  If you go into 
the various detailed figures that we 
have furnished to you  in  these 
papers, you would see that we have 
not contributed anything to the Deve
lopment Fund this year. The normal 
Hs. 20 crores is not there. On the 
other hand, I am drawing  Rs. 19 
crores as loan for the Development 
Fund. That Development Fund  re
serve has also come to a close. That 
Bs. 20 crores which we should have 
contributed, has not been done. Next 
the Depreciation Reserve Fund. My 
hon. friend Shri Dandeker  was a 
member of the Convention Commit
tee. There, we have accepted  th3t 
the contribution  would be on  a 
phased scale and for this year it is Rs. 
115 crores; out of that Rs. 115 crores, 
I am contributing only Rs. 105 crores; 
Ss, 10 crores less. So,  in  fact, we 
have not raised that amount This 
Rs. 10 crores and the other Rs. 20 
crores—make Rs. 30 crores—we have 
left it uncovered; we have left it as 
such because we are passing through 
■one difficult period, We would cer
tainly hope for a better period  to 
come and a batter performance by 
the railways when we hope to see 
that better earnings would come in.

Leaving that aside, and coming to 
the moat essential thing, that is, the 
unavoidable gap, the gap of Hs. 17 
crores deficit as it exists, according 
to the present rate of  fares  and 
MUbt, and the R*- 13.3 crores in
creased deamm allowance and Hs. 
1# Itkhs lacreaM in the cost of steel

prices—14 plus 17 is 31 crores and 
the sum of Rs. 6 crores that  1 am 
contributing to  the  Depreciation 
Fund, the total flgure is Rs. 37 crores 
for which 1 have come before the 
House with proposals to raise  our 
fares and freight, thereby meaning 
that even though the gap may be 
something ot the order of Rs.  67 
crores, we have not come before the 
House for the full amount. We will 
try ;o :rr. prove our efficiency; we will 
try to tighten the belt and we will 
try to d0 everything which the hon. 
House has suggested and improve our 
finances; but in the meantime, what 
is unavoidable will have to be pro
vided for, and therefore, the proposal 
that 1 have placed before this House.

Coming to the point which  my 
hon. friend Shri Dandeker raised, and 
very rightly. In his view,  wagon 
utilisation is not up to the mark; he 
felt that much is to be done so far 
as wagon utilisation is concerned. So 
far as engine utilisation is concern
ed, he felt that it has also not im- 
provea much. The  empty  wagon 
kilometre is increasing. These  are 
from an angle may appear so and 
in the papers wc have furnished all 
these details.  While this is a fact, 
my hon. friend Shri Dandeker should 
also remember why this empty wagon 
kilometre is increasing and why the 
wagon utilisation has not  improved. 
As we could see by the pattern of 
movement performance, we have been 
more and more coming to the closed 
circuit movement,  regarding wagon 
utilisation.  That is to say, we have 
the big industrial complexes, the steel 
mills the coal belt, iron ore export, 
food movement etc. In these, a large 
number of empties come in a parti
cular direction.  It is not as if on 
the return journey they can easily 
pick up traffic, because it is a closed 
circuit. Then we have special wagoni 
so far as steel mills. are concerned 
We have special types of̂equipmen 
so far as coal movement is conoozx 
ad. That could net be switched m 
overflight for general cargo purpoaei 
There are inherent difficulties.
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So, in the overall picture, one may 
feel that there are certain shortfall* 
in operating efficiency, but they are 
due to certain specific reasons  and 
conditions of planned operation. Then, 
there is the question about idle wagon 
kilometres.  There again, when you 
move the raw materials to the steel 
mills, they go with full load, and on 
the return, the wagons do not  get 
traffic.  So, the entire thing come* 
back empty.  So, the utilisation  is 
just SO per cent there.  It cannot be 
helped. In the same way, coal move
ment and the movement of food grains 
also.  We are moving food grains 
from Madras to Bihar. Movement of 
foodgrains from Madras has gone up 
tremendously.  We  are unable to 
cope with it; take  the  foodgrain 
movement from Andhra to  Kerala: 
every day, three train-loads in that 
closed circuit are moving—about nine 
trains are moving every day on the 
line.  There is a similar movement 
from Madras to Bihar. Normally this 
should have been from say Calcutta 
to Bihar.  But unfortunately, in this 
country, such a rational  planning 
cannot be done. I am not trying to 
lay or apportion blame  anywhere; 
it cannot be done because at  one 
port or the other, where the largest 
amount  of  unloading  foodgrains 
programmed for, there is a strike. 
This is the situation which we have 
to face in this country. So, we haw 
to divert the vessels to such an extent 
that it is a strain on the economy 
of the country. But we cannot help 
It, and the railways will have to pro
vide the transport.  These are some 
of the special considerations and cir
cumstances  in which  the railways 
4nd it extremely difficult to give the 
test or a  better account of  them- 
selves in the matter of the utilisa
tion of the built-up capacity.

We Have been also  saying  that 
there hag been a switchover to toad 
movement * The switch-over to wad 
movement, as I was saying, is natural 
phenomenon with tha ttoed to**- 
me»U that are taking place. But so 
far as the long-distance hulk cargo

movement is concerned, tha road ia 
not coming in; it has to be moved 
by the railways. The  road-hauliar 
can refuse custom or accept custom. 
He can exercise his preferences.  He 
need not lift everything, but as a 
common carrier, the railway has to 
lift everything that is off*Ted;  the
railway cannot say no -o anything 
that is offered to it Therefore, there 
are certain difficulties. The Mgh-ratad 
cargo is slowly slipping away from 
our hands. The low-rated, bulk, long 
distance movement which ia not pro
fitable is coming to us  in  greater 
quantities and in larger proportions. 
That Is the position in which the rail
ways arc working, and I am sure as 
time passes, the same things would 
become more pronounced in tha yean 
to come.

So far as coal is concerned, there 
have been some un-expected  short
fall*.

We hav« developed the  outlying 
coalfields and the long haulage dis
tance is  somewhat  reduced. There 
again, Singareni, and Pench Valley 
in Central India and other  area* 
have not come up to the proposed 
targets.  We are still moving coal 
from the Bengal-Bihar coal halt area. 
That also throws a certain strain on 
the railways.

In spite of everything, we have baas 
doing our best and we hope to do 
better next year.  We are anticipat
ing an additional traffic of  about 
8.5 million tonnes. 1 hope this would 
materialise and whatever w« are aoir 
taking into account a* revenue from 
out of this would be realised.

Shrl ChengsIraya NMta (Chitoor): 
What  about  reducing  transport 
charges at Stagareni?

Shri C. K. fwaHin Tot Singe- 
rani, there cannot be a special rata. 
The coal freight rate ia uniform to 
all  the plaoea. The advantage you 
would cat I« you would t* aaaxer to 
the natanar. Thera caiwwt t» any
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special  rate. If in  the  (outhem 
pepinsula these Is greater demand for 
Singareni coal, you have the advan
tage of being closer to the consumer 
point.

Shri  Chengabraya  Naidu:  They 
have fixed a rate upto 40 KM. But 
when it is less than 40 KM, We want 
you to reduce it.

Shri C. M. Foonacha: Whatever is 
applicable to other coal areas  will 
apply to you also.

Mr. Deputy-Speaker: Later on  I 
will permit a few questions. Let the 
minister finish new.

Shri C. M. Foonacha: I was on the 
point that the cost of materials, cost 
of fuel, staff costs—everything  has 
been going up very steeply and as 
such it has placed a heavy strain on 
the railway finances, with the rusult 
that to safeguard the efficient work
ing of the railways and also to go 
ahead with certain development pro
grammes which we have on  hand, 
we have got to raise the fares and 
freights by a small  percentage  to 
augment the revenues of the railways.

As I said, We have no control over 
these things. So tar *s the demands 
are concerned, every sector of  the 
community—even most  of the hon. 
members here—want every so many 
thinp to be done. Passenger ameni
ties will have to be increased. Addi
tional lines will have to be construc
ted. Additional capacity will  have 
to be created.  Faster and speedier 
trains will have to be operated. All 
the ooats are mounting up steadily. 
To say that the railways should per
form the miracle and not raise the 
fares and freights and run as such 
Is too much to expect Mr. Shastri re
ferred to Shrimatili—Saharanpur....

Shri Kagfcurir Stag* Shastri fBa4'i- 
pat): S. & Light Hallway. 

M  O. 1C Peeeadha: He rightly 
that particular  Ught 

■RaUway as MntesttyL rn*e Indian

Railway is like the proverbial India* 
housewife on whom every demand la 
made. She has no control over any- 
thing-over the man’s income, how he 
earns and spends, over the way the 
vegetable vendor and others put UP 
the prices. She has no control over 
the size of the family either. Yet, she 
is expected to run the  house effi
ciently all the time without a mur
mur. It is something like that  for 
the poor Indian Railways. This Shrf- 
matiji has no control over the prices; 
over the wage bill, over the way it 
should expand and so on.  Yet, she 
has to run the house without a mur
mur. It is too much to expect. The 
Indian housewife has all the vitrues.
I  hope the Indian  Railways  will 
coninue to have all these virtues.

15.16 hrs.

[Shri P. K. Deo in the Chair]

Shri Nambiar: The railway house
wife is not that much innocent.

Shri Thirumala  Kao (KakinadaJ: 
He is speaking for Malabar.

Shri J. B. Kripalani (Guna):  la
the Government one or divided? I 
thought Government was one.  You 
must blame your Government for «U 
these things—having no control over 
prices and so on.

Shri C. M. Foonacha: I am trying 
to explain the railway finances.  Of 
course, jointly and collectively, my* 
self, the learned Acharya and all of 
us are responsible because we  are 
members of this honourable House.

I have come with a modest propoaal 
to raise the fares and freights. Moni
tion was made that this would  hit 
hard the industrial sector and also the' 
general travelling public, particularly 
the third class passengers. 1 was tir
ing to analyse what would be the inn 
pact of the freight rates4 I fladtfcat 
so far aa certain selective sectors'at* 
concerned, the increase is ItfipprctpHj 
Me. In steel prices, the increaae Weafll
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probably be .44 per cent.  On  im
ported wheat it would be about .14 
per cent; on indigenous wheat, it is 
likely to be .08 per cent. Salt may
be affected by about .22 per cent. I 
have tried to work out the impact of 
the freight increase and I feel that 
these increases which we have pro
posed could be taken care of in the 
existing pricing of the commodity. I 
have every hope that this is not going 
to be reflected in the pricing. Nor' 
mally, taking the cost of any item, 
10 per cent of what would be  the 
transport element. So, the 3 per cent 
increase is likely to be 3 per cent of 
that 10 per cent and not 3 per cent of 
the entire cost. Working on that basis, 
the impact of these enhanced freight 
rates would be very much below even
1 per cent. That should not actually 
upset the entire pricing of the com
modities in the country and give rise 
to a spiralling inflationary effect. It 
is probably too much to say that the 
slight increase  of 3  per  cent  in 
freight will have a spiralling effect 
on the prices.

Shri Nambiar: It is the last straw 
on the camel’s back. It is very thin< 
and light, but it is enough to break 
the camel’s back.

Shri C. M.  Fomacba: I do  not 
know which camel he is referring to.

Shri Nambiar: The common  -nan 
who is so much burdened that he is 
unable to purchase any item. He i* 
the camel.

Shri 8. 8.  Kothart  (Mandsaur)r 
Those who pay know better.

Shri C. M. Poonacha: There are no 
camels in Malabar, and the straw that 
actually weights heavily on the camel 
is certainly not the railways, it im 
somebody else and <ny hon. friend, 
Shri Nambiar knows who it is (Inter. 
ruption). Certain  references  wet* 
made by hon. Members, in the course 
of the debate,*relating to the accidents 
that take place In the railways. My 
bon. friend, Shri  Fernandes made 
Some reference to that and be quoted'

figures from the rfifcott of the Railway 
Board.

Shri Vishwa Nath Fandey (Salem- 
pur):  What about  the  passenger
fares; you h»ve not said  anything, 
about it?

Shri C. M. Poonadha: I am coming 
to that. I was saying,  that  Shri. 
Fernandes referred to page 72  and 
said that here we had given figures. 
of deaths that are caused in the rail
ways and, later on, in the small pam
phlet, which we have circulated, along, 
with the budget papers, we had given 
the numer of deaths by railway acci
dents. My hon. friend—I do not say 
ha does  not  know  these things— 
would have carefully seen these facts,, 
because the number of deaths that 
take place in the railways is one thing 
and the number of deaths that take 
place due to train accidents is  a 
different thing.  He read one thing; 
then he quoted another  thing  and 
made it appear before the Rouse that 
we were trying to fool the House— 
actually that wag the world that he 
used. But I would, with great res
pect, suggest that he better revise his 
opinion about that  That is not  a 
fact. Well, there are various railway 
operations and due to accidents deaths 
do- occur. It is given on page 72 of 
the report. The very first line  on, 
page 72 is:

“The  number of  passengers, 
railway servants and other persons 
killfed and' injured in accidfents on 
Indian  Railways  exclusive  of 
casualties in railway workshops, 
durihg 1988-88  compared  with- 
the previous year, is shown to' 
the table below:’’

That is the total. Then, in our re
port about the accidents we  have- 
given the number as 41.  That is due 
to actual accidents to  the  Trains. 
While getting on to the trains, while 
-getting down to the platform, at the- 
railway crossings and on the trade- 
certain people get UIMC Hut ir ask
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due to any aoc:ident that hid happen-
ed to the traiaa, chat ii due to IOll1e 
other extraneous reasons. Such deaths 
do occur and m.y own information ii 
that on the railways there is a dea\h 
every day. When a train ls movin.c 
1GmebodY Just runs acrou and cets 
Jdl]ed. That is not. due to any acci-
dent to the trains, but it ls an accident 
eauted by an individual unto himself 
while a train Is in motion. These 
ft&ureS are liven separately. I should 
creclit the Railway Board with aome 
lntelliaence that they would not place 
auch thinp in the hands of hon. 
Members and set themselves criticited 
in this fashion. 

He also referred to certain things 
appearlna in the Audit Report. Pro-
bably he Is yet to konw the workjna 
of the Public Accounts Committee. 
The Audit Report takes up certain 
objections In respect of certain works 
Tboee that are held in objectlon are 
referred to the ministry or the depart-
ment concerned. They call tor tull 
details, for the full Ille, call 
for explanation, 10 into it tborou1h-
ly and then come to a cJn-
ehwion. So the objectiot1a for about 
Rs. 126 crores is not an abnormal 
thing that my hon. friend bas dis-
C:':IVered. Tbae things are held under 
objeoction. Details are c:alled for bT 
U\em. they are thoroucbly cone into, 
anc:t when they locate the actual de-
fects or malpraeticee or irntUlarlti-. 
whatever they are, they are l'9pOl1ed 
and that report comet befon thta 
Bame. 

~ 1m1 mftw : 1fin "''" 
lit~ t tis 126 .~, "1l •r 1'1'11"1' 
~~· .~ .. ~.,~ 
~{"ff? 

'• : 

ed. the technJcal sanction will follow. 
But there are certain work& wllkb. 
cannot wait for all that and in Uloae 
c:ases ur1ency cert.iftc:ates are ilsued. . 
Under such urcency certificata cer-
tain works are carried out. otherWIH 
tbe operations will come to a stand· 
still. This is done in order to keep con-
tinuity of work. When a work is taken 
up under an urJeDC7 certificate, all 
tbe details are worked out later and 
technical sanction accorded. Such 
cases are all held under technical <>b-
jection by the Audit. So far as the 
Public Accounts Committee is concern-
ed, unless they cet thoroughly s&bl- · 
:fled they wJll not pass such cues. 
They are st'ill under examination of 
the Public Accounts Committee. The 
practice that is followed in this Bouae · 
is, when a partic:ular thine is men- · 
~ioned in the Audit Report we do not . 
:straiahtawoy discuss it here, we dis-
cuss it after the Public Accounts Com-
mittee fln.lsh their examination and 
their report is submitted to this . 
Houte. But my hon. friend IJM>Ulht 
it flt to raise that point here. I an 
only explainina the position as to what 
it is. 

.f\" ni 'lmi"" : 1".t '" tnm 
ront ~ .r!t ~i .ft,~ ~w 
~~~· 
Sbrl C. M. Poeaadla: My hon. 

friend. Shri Jyotirmoy Baau &180 . 
raised certain matters with NPl'd tc>·· 
dependence on foretin c:ollaboraton 
in the wake of our dJeHUsation and 
electrillcation. He abo objected and 
.laid that we hacl been inftueiiced by· 
the collaborators who helped Dulld 
tbe Varanui Dlewl Locomothe · 
Worb, the C6ittanftjan Loc:omoaft 
Wor~ and what hot. Be - made " 
an oblique referenee that tbere an 
c:ertain &odfatllers to 1Se satbled UMI · 
'the railways are trJinc to do luch a 
thlna. I am very 10rl'J that be shoa14 · 
ha\'e treated this IU~jeet IO llaht-
beartedly. I happen to bow IOIM · 
ihlqs about tbete eoU.bontiom. JlcJW' · 
JJWl7 collat>oratione do we haw m. 
1Jda COWllf'J! To quite a ¥e1')' llDaJl · 

.:./ 
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$T-Mf\9T» the Czech tractor manufac
tured in this country is a collabora
tion. When we enter into a collabora
tion arrangement with a foreign coun
try,  a  friendly  country,  first 
we  have  to  import  certain 
pieces  in  CKD  condition. They 
are  brought  here, assembled and 
-'then put to use. Then the salesmanship 
also starts. At the same time,  we 
get the technical know-how and we 
train  our  own  technicians.  This 
takes place over a period of time. At 
the initial stage we have to improt 
certain pieces in a CKD condition and 
then train up our technicians. In the 
case of Czech Zator tractor, how many 
tractors have been importer in a CKO 
condition (Interruption). We imported 
'these tractors and we have started 
manufacturing these tractors here. I 
think it has come to a stage where the 
indigenous content is to the tune of 
SO per cent or so. Similarly, in the 
case of the Varanasi Diesel Locomo
tive Works, we got these locomotives 
and we assembled them. The fi**t lo
comotive which was produced had only
2  per cent indigenous content.  The 
hundredth locomotive  which rolled 
out had 58 per cent indigenous con
tent and even more. The Heavy Elec
tricals, Bhopal are now going to manu
facture some of these components re
quired for diesel  locomotives  and 
when that comes up we will be reach
ing about 80 per cent indigenous con
tent in the diesel locomotives. Except 
for certain proprietary items, we will 
not be importing anything. There is 
m  intention of obliging anybody any
where.  This is the normal practice. 
Tike, for example, 'MIQ aircraft. What 
did «< do? We 'have imported a few 
pieces, they have come and we have 
taken up a  phased programme of 
manufacturing  )0G aircraft in the 
'country. This is w understood prac
tice. There is nothing of the Und of 
god-father. If you want to built up
■  broad industrial base la this country, 
we have goUto have technical know- 
~hOw and we have to seek assistance 
. from ell quarters.  Otherwise, this 
•wuntry will be an orphan. Ita* fc

nothing very strange or novel about it 
so fer as the Railways are concerned.

Then, take, for example, the GhiiU- 
ranjan Locomotive Works. Fragress- 
sively, we are increasing the Indige
nous content. Hie technical know-how 
could only be built up over a period 
of time. It annot be done overnight. 
If you want to do it overnight, you 
have to resort  to only two things, 
either magic or do nothing. That is 
all. There is no half-way house at all* 
Therefore, getting  technical  know
how and manufacturing  machinery 
from out of our indigenous material 
and components is the accepted pat
tern of industrial growth. We are fol
lowing that and, I do not think, we 
need be sorry about it.

There were  references made  to 
passenger  amenities  and  to  cer
tain shortcomings so far as passenger 
comforts are concerned. We are aware 
of those things and we do not claim 
that y/e have  been able to achieve 
cent per cent success. Our passenger 
amenities are not upto the mark.

So far as catering is concerned,  I 
am conscious of the fact that much 
needs to be done. But these are ope
rations of a kind that could not be 
easily controlled. Well, we c*n easily 
complain over certain things but it is 
not so easy and convenient to control 
these thing*. I am not pleading that 
whatever shortcomings  there  axe 
now in the Railways should be lust 
allowed to continue. I  am thinking 
very seriously  about those matters 
and I have come to the view that a 
parliamentary  committee should go 
into the Question, de novo, about cater
ing and psssangsr amenities and than 
we should got a complete detailed re
commendation  from that committee.

Shri MaaMar: You should alao ia- 
clude accommodation. The third ciaas 
passengers must get a plaoe to ati
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Shri O. M. FONMkt: I am coming 
to that

Much hu been said  about over- 
crodwding. This is my personal view 
and 1 speak as a Member at this House. 
Z feel that the problem of overcrowd
ing is going to be a perpetual one. 
After all, in the Railways you have 
the line capacity to an extend and 
beyond that you cannot create capa
city. It is not possible-... (interrup
tion) You take, for example,  your 
Calcutta  suburban  train, Calcutta 
tramways or our Roadways. What Is 
happening? If there are 100 buses on 
the line, they are a]] overcroweded; if 
there are 120 buses on the line, they 
are all overcroweded. It is because the 
feabitg of the people are changing and 
the activities of industrial, education
al and other movements are rapidly 
Increasing that  transport becomes a 
problem, not only with the Railways 
but with the Airways and the Road
ways also. To create capacity for all 
the travelling public, whether by road 
or by air or by train, will be a pro
blem not only for this country but for 
any country for that matter. It has to 
be tackled continuously. I do not think 
any country would he able to claim 
that they have been able to solve the 
enormity of the  transport problem 
completely. But, certainly, we should 
continue to do our beet to the extent 
•the line capacity permits, we will do 
-whatever is possible.

Shri Nambiar: The third class pas
senger* must have some place to sit

Shri 8. S. Kethari:  After giving
practically  the whole reply to the 
Hallway Budget discussion, you have 
not mentioned any relief.

Sturt C. M. Poonacha:  Something
-was also mentioned  about ticketless 
travel. Ticketlesc travel la also a pro- 
"blem that has bean  confronting the 
Hallway administration all these years. 
'Every time, this matter hat been care
fully considered. But Ob again fc a 
■octal problem. TJfcloas we have the 
•eoopsrattoe. of ft* guana public in

this regard, checking  or preventing 
ticketless travel completely is not an 
easy task. However, we have tried 
to strengthen the organisation to check 
ticketless travel. Earlier, my colleague, 
the then Deputy Minister in the Minis, 
try of  Railways, Shri  Shahnawe* 
Khan himself took up this matter and 
he achieved some success. Actually, 
we  want to follow the same drive 
against ticketless travel and 1 am re
questing my colleague, the Deputy 
Minister for Railways, Shri Jamir, to 
take it up. We will try to organise a 
thorough  drive to check ticketless 
travel to the extent possible.

There are a number of suggestions 
made with regard to new lines. Sly 
hon. friend, Mr.  Naidu, referred to 
that; my hon. friend Mr. Kunte also 
referred to that and, practically, every 
Member had one or two suggestions 
to make with regard to the construc
tion of new lines.

Shri Manoharan  (Madras North): 
What about Kanyakumari line? Sur
vey has already been undertaken. At 
least, you do it.

Shri C. M- Poonacha: We have made 
several surveys. That  is true. As I 
was explaining earlier, the difficulty Is 
about finances (Interruption) it is not 
merely the Finance Minister, it is the 
nation. If the country can find money, 
we can have a network of rail system 
all over the country. But it is not so 
easy to And that much money. Some
body suggested  about  having one 
single gauge. Of course, I am very 
much i» favour of having one single 
gauge all over the contry. These broad 
gauge and metre gauge transhipments 
are the real bottlenecks and these 
hamper and retard free flow of traffic. 
It is a fact that much damage and loss 
are caused at these points of tranship* 
ments. If we have one single hroed 
gauge system all over the counter, Jt 
would be good for ouîeconomy sart, 
it would help smooth flow of tilfllii, 
An assessment was fnade  saaMttp#-; 
back and It was found that we



2987  R(V- Budget— JUNE 3, 1967 General Die. 298S

[Shri C. M. Poonacha] 

need something like Rs. 1000 crores to 
convert all the metre gauge lines into 
broad gauge lines. That was in I960. 
The latest assessment shows that we 
need Rs. 1600 crores for converting all 
the metre gauge lines into broad gauge 
lines. If we can find the money, there 
ia nothing  like that. The Railways 
would be able to achieve better ope
rational standards and would be able 
to function more efficiently if we have 
one uniform gauge. But it is one thing 
to desire and it is another thing to 
provide  the means and the where
withal. Between the two, we will have 
to strike a balance.

Shrl Hannmanthalya  (Bangalore): 
Having admitted the reasonableness of 
the proposal—we are not asking the 
Government to do it in the one year 
spending Rs. 1,600 crores—why don’t 
you, for example, convert the newly 
laid lines in Salem, Bangalore, Gun- 
takal and other  places  to  broad 
gauge lines?

Shri C. M. Poonacha: The Railways 
would have been very happy to take 
up this suggestion for implementation, 
but there are certain difficulties. One 
difficulty  mainly is connecting  the 
system in a particular area. If it is 
a metre gauge area, you cannot have 
a broad gauge—an isolated thing run
ning there. It will have to be synch
ronised with the system there. That is 
one thing. But apart from that, it to 
again a question of finance. One mile 
distance of broad gauge costa nothing 
lees than R>. 10 to 12 lakhs; if it is 
in a difficult terrain or a mountainous 
area, it costs more thari R*. 15 to 20 
lakha; the cost  for metre gauge to 
about Rs. 8 lakhs. So, it is purcdy a 
question of providing the money. Ia 
the new sector where we are build
ing some of the new lines, so far a* 
•**tt work, embankments and other 
things me coneerned,  ̂ are making 
them upto &G. specification; even the 
rfrtlnag* to being done that way, but 
■A far as the track it concerned, for

want of finance we have still not been, 
able to take it up. I agree with my 
hon. friend  that on a phased pro
gramme we  should attempt  con
verting, as far  as  possible,  the 
metre gauge section into broad gauge 
section. That is perfectly correct.  If 
finances are available, we should be 
able to do better, but if finances are 
not there, then the Railways cannot 
be expected to undertake such works, 
beyond a certain limit.

Shri Manoharan: When will your
financial position ease?

Shri C. ML poonacha: You are trying 
at Madras. We  are watching  with, 
great interest to what extent you will 
meet  with success.  I am certainly/ 
prepared to take a hint from you.

My hon. friend said that the DMK 
Government at Madras  had reduced 
the bus fare straightway by one paise 
per mile. It  sounded  wonderful I 
looked into the matter; the rate war 
6 Paise and it was reduced to 3 Paise. 
That is very good, but even the en
hanced rate of railway fare is much 
lower than the  reduced DMK rate. 
That is what I wdsh to say. (Interrup
tions).

I do not want  to enter into any 
argument.

So far as the proposals that have 
been made in respect of new lines, 
new extensions, and other sugestion* 
are concerned, I do not think that T 
need go into the detail of everything 
because they are so many.

Shrl S. M. Banerjee:  How about
railway fare?

Shri C. M. Poonacha: I am coming 
<to that.

8hri Saflwjlt Mslhstrn  (Jammu) r 
'What about (he new line ia Jammu?'
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Shri c. M. Foonacha:  The  other 
day, BaJcshi Saheb raised this point 
-specifically. We have sanctioned  the 
-staff for the preparation of estimates 
and prepare the  technical  details. 
They are now being done. We hope 
"to take up the first stage from Kathva 
le Jammi.

Shri iUnOhir Singh (Rohtak): What 
about the  Rohtak-Panipat  line In 
Haryana?

Shri C. M. Foonacha: Regarding the 
other suggestions, we will give the 
-suggestions our very best considera
tion; w® will look into them, even 
•discuss with the hon. members, and 
■as and when our finanes permit take 
up new lines... . (interruptions).

Shri Chintamanl Panigrahi (Bhuba
neswar): What about linking of Cut
back with Paradeep by railway with
out delay?

Shri C. M. Foonacha: That survey 
Is on anj we are awaiting the sur
vey report, i.e.. linking of Paradeep 
"with Cuttack. After we get the survey 
■report, we will  certainly give our 
-very best consideration to that.

Shri Rttdhir Singh: What  about 
the new State, a very brave State?

Shri C. Ml Poonacha: We shall con
sider all the sugestions; we shall give 
our very best thought and considera
tion to them.

Shri J. H. Fatel (Shimoga): Spoke 
« few words in Kannada.

Mr. Chairman:  The hon. Member
should address the Chair and not the 
"Mantri Qaru.

Shri I. H. Patel: Spoke a few wards 
in Kannada.

Mr. Chairman; If the hon. Minister 
feels like replying, he can.

Shri C- M. Foonacha: My hon. friend 
■wa* making a suggestion that there

need not be any classification so far 
as rail travel is concerned, that we 
should have only one general class 
and not Second  Class, Third Class, 
etc....

An hon. Member; Abolish air-condi
tioned also.

Shri C. M. Poonacha:.........and that
the air-conditioned  class should be 
abolished. We have no such program
me at the moment.

An hon. Member: How about ACC 
for MPs?

Shri P. Venkatasubbaiah (Nandyal):
I want to ....

Mr. Chairman: He may ask after the
Minister finishes.

Shri C. M. Poonarha:  Some hon.
members during  the course of their 
speech  have suggested that the in
crease  in the supplementary  sur
charge of 3  per cent  freight rate 
should not apply to foodgrains. While 
I recognisc the  fact that foodgrains 
arc an essential commodity, the price 
of which affects the vast majority of 
the people, particularly those in the 
lower income group, I had originally 
not considered it necesary to exempt 
foodgrains from  the supplementary 
surcharge because the incidence of It 
in the retail price of the commodity 
would be almost negligible. I have got 
it worked out in respect of wheat and 
the increase come? to about 84 paise 
per quintal, i.e., 0.14 per cent in the 
case of imported wheat and 84 paise 
per quintal or 0.08 per cent in the case 
of  indigenous wheat. In  response 
however,  to the wishes of the hon. 
members and recognising that food- 
grains prices have risen considerably 
in recent months and that there is 
today acute distress in some parts Ot 
the country. I have decided t® dT0J» 
the  increase  on  ûpplementeqf 
surcharge on foodgrains.
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Some ban. Members: Good.

Shri A. B. Vajpayee (Balrampur): 
Not adequate.

Shri C. M. Poonacha: Though  we 
will thus be losing about Rs. 1 crorc, 
we will have the satisfaction that the 
surrender of this earning is for a 
good cause which would give general 
satisfaction.

Shrl Nambiar: So also, the increase 
in third class passenger fares  may 
be dropped.

Shri C. M. Poonacha: As I have al
ready explained at length, I had tak
en very great care in working  out 
my proposal for increasing the pas
senger fare.  I had kept the total 
burden on railway travellers to the 
very minimum consistent with  the 
inescapable need for raising my earn
ings to bridge the budgetary gap.  I 
had also paid special regard to  the 
fact that the bulk of passenger earn
ings comes from passengers travelling 
by ordinary third class and, therefore, 
I had kept the increase in their case 
to the lowest. However, in deference 
to the general feeling expressed by 
the hon. members in this House,  1 
have decided to lower the increase 
in  ordinary  third  class  fares 
by  bringing  it  down  from the 
original proposal of 71 percent to 
5 per cent only. By doing so, there 
would be a loss of about Rs. 2.7 
crores (Interruptions) which I can ill- 
afford, but I derive the  satisfaction 
from the fact that this loss will give 
relief to 87 per cent of the  total 
passengers.

Shri NamMar: A  small  mercy. 
Vhank you.

Shri C. M. Poonacha: With these ob
servations, I commend my proposals 
for the acceptance of the House.

Shri P. Vcnkatasubbalah:  During
the diccussion on the railway budget, 
aome Members,  particularly  Shri 
Tenneti  Viswanatham  and  other 
friends, had referred to the reorgani
sation of thêSouth Central Zone with 
certain marginal adjustments.  There 
has been a persistent demand  that

the South Central Zona should  be 
rationalised so as to include the Gun- 
takal Division and other places. May 
I know whether the hon. Minister is. 
seized of the matter and whether any 
action is going to be taken? Secondly 
may I know the rationale behind the 
allotment of rejected and out-of-date- 
coaches and wagons to the South of 
the Vindhyans?

Mr. Chairman: The hon.  Minister 
may make a note of the questions and 
reply afterwards.

Shri Chengalraya Naido: It would 
be better if the hon. Minister replies 
soon after the question is asked, be
cause otherwise he might forget.

Shri Piloo Mody (Godhra):  You.
are allowing questions again after the 
debate is over?

Mr. Chairman:  That is the usual)
practice.

*r »rcft  vt 

st  gpro  I  ftr

wtsx TT fipfT

enr »nr »ptt fcrr  i

 ̂*FT vqii | ft> W % TO

 ̂ 11  «?r wm wft t1

I frflFT TT  WiRfhr 

*r?r si#r 11

Mr. Chairman: Hie hon. Member 
should straight come to his question, 
and not make another speech.

*ft HWft : jprt  fv

W  Ufa Vt m*

tt twt r̂n> i <tt

Mr. Chairman: The hon. Member is. 
making another speech and not putt
ing any question. Shri S. M. Baner- 
Jee.
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Bhrl 8. M. Banerjee (Kanpur): Many 
Members had stressed the need lor 
the appointment of a wage board for 
raising the pay scales of the railway 
employees. May I know the reaction 
of the hon. Minister, and whether he 
is prepared to appoint a wage board?

Shri Jyotlrmoy Basu:  The  hon.
Minister has caught the wrong end of 
the stick, namely dieselisation.  He 
has not explained to the House  the 
specific economic advantage that  we 
are going to derive, especially when 
we take into consideration the  fact 
that we have no foreign  exchange, 
and also the national security point 
of view.  If there is war tomorrow, 
which is coming, the supply of spare 
parts by our godfathers in the West, 
I repeat that phrase again, by  our 
godfathers in the West, and the sup
ply of diesel fuel would be stopped 
and we shall be blackmailed and we 
•hall come to- a standstill.

Shri NambUr: While thanking the 
hon.  Minister  for  giving  small 
mercies___

Shri Piloo Mody: No thanks are re
quired for this.

Shri NambUr: . . . may I know
whether the reduction of the increase 
which he has proposed in the case of 
the third class passenger from 7 per 
cent to 5 per cent would be reflected 
in the celling that he has put, namely 
about Rs. 4.50 for the long-distance 
travelling public?

TOW
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Shri Surendranath Dwivedy (Ken- 
drapara): •• Will the-Railway Minis
ter inform the House how soon they- 
will start construction of a new rail
way line connecting Paradip?  Hft- 
says that survey has already  been* 
undertaken. May I have an assuran
ce from him that after the comple
tion of the survey, the construction? 
will start by the end of 1967-68?

T®T*ftV fajf : *  %
sig5r ww % «j5nft*r ff̂rr fir wt 

ptsft tit *ftr 
 ̂ftpT  % f̂TW % 5^
fen?  jjtaT v̂ t

*rarwor  *?rf enfinft | ? *n̂ 
jpw fiani WTfijsrar  if

f •

Mr. Chairman: The hon. Minister- 
may reply now.

Some hon. Members rose—

••The original question was put in Oriya.
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Mr. Chairman: Hon. Members will 
•get ample scope to raise their points 
■during the discussion on the Demands. 
Now, the hon. Minister may reply.

Shri Kandhir Singh:  I want that
the saloons and special cars  should 
'be abolished forthwith. If they want 
'they can travel in first class.

Mr. Chairman: Now, the hon. Mini
ster. I would submit that other Mem
bers will get opportunities during the 
discussion on the Demands to raise 
their points.

Shri Sonavane (Pandharpur): Why 
this inequality? When you have al
lowed so many Members to ask ques- 
tions, we should also be allowed.

Mr. Chairman: They can speak on 
the Demands. Now. I would request 
’the hon. Minister to reply.

•ft finjfw fiw  (»mftsrrft) :

% iftifr t- iftvT Fttt ?tjt rr 

? iTfTsw «n?r  ft i ** *trr 

vt 'Trfswrf̂PjV  ̂f% -iH "flifl  37 

%array srfjpr gw *rr tsV  i

Mr. Chairman: Order, order.

•ft finjfw fim :  it xcttt wri*

STT-T 5T̂f $ I fIT STT u'tTT fa”HT
I

Mr. Chairman: The hon. Member 
is creating disorder.  Now, I would 
request the hon. Minister to reply.

•ft ftw 5nTTH»r Wft*

% <mr it wtriT f i ft ntw ?r *bjit 

i fa fafmTfr ?tttt % *r*ir <ptt 
% wt fpjiT ? frrrf % an

-njr fr f*F fafipjtfr tt *sn* Pptt

*rra 11 armr  jfrw mpr 

anw to w fî nr | *rr  •

Mr. Chairman:  The hon. Minister
may reply now.

Shri Sonavane: We should also bo
allowed . . .

Mr. Chairman: I am sorry.  The 
hon. Member may resume his seat.

Shri Sonavane: What are the rea
sons?  Is it from the point of view 
of time that we are not allowed  or 
because you want to give more op
portunities to hon. Members opposite?

Mr. Chairman: No reasons.  It is 
within the discretion of the Chair.

Shri Sonavane: It should be  used 
judiciously and not whimsically.

Shri C. M. Poonacha: With regard 
to the South Central Zone which waa 
very recently constituted, there seem 
to be some suggestions to resape It 
because it had not been properly and 
rationally formed, and there have been 
number of suggestions in this direc
tion.  They will be examined. I am 
not able to give a  specific  reply 
straightway to this particular ques
tion.

There has been this allegation that 
the old and dilapidated coaches  are 
transferred to the southern side.  I 
do not think that is a fact.

Shri P. Vsnkatasubbaiah: We shall
prove it by facts.

Shri C. M. Poonacha: Several Mem
bers have suggested the appointment 
of a wage board. That is a very valid 
point which my hon. friend has rail
ed.  But the House would be aware 
that we have brought the entire rail
way employees  on  the  pension 
scheme.  Now, they hold pensionable 
jobs. We contribute about Rs. 14 to 
IS crores to the pension fund evepjr 
year.  We have contributed  during 
this year also. This is also one of the 
reasons why our expenditure  be* 
gone up.
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Shri 8. M. Banerjee: That has noth
ing to do with pension. Wage board 
is a separate thing.

Shri C. H, Poonacha: The railway 
employees are more or less coming on 
a pattern where they are on a par 
with the Central Government  em
ployees. From time to time, the Pay 
Commissions that were  constituted 
have gone into the question and have 
made recommendations.  These rail
way employees thus come under the 
purview of the Pay Commissions and 
such other bodies as are constituted 
from time to time by  Government, 
and as such a separate wage board in 
this regard *s not considered neces
sary.

arnr w
wf  «rr  £ nx H ?
Shri C. H. Poonacha: My hon. friend 
had mentioned something about diese- 
iisation and other things.  If certain 
things happen somewhere and war 
breaks out or some such thing hap
pens, then not only for the diesel en
gines of the railways but for other 
things also, there would be difficulty. 
It is not as if the railway diesel en
gines alone will run into difficulties. 
So, that would be a national problem. 
This difficulty will fall upon the whole 
nation, not only on railway  diesel 
engines but on very many other things. 
We should take appropriate  action 
at that time and not discuss  such 
questions hypothetically  now  and 
create a nightmare against ourselves 
now,

Shq Jyottrmoy Basn: What was the 
economic advantage of dieselisation?

Shrl C. M. Poonacha: Regarding
the reduction to 8 per cent which my 
hon. friend has raised,'this would be 
up to a distance of SIS k.m. It was 
About M P prevlpuslyt and now at the 
rate of 5 per cent it would be much 
leas; I- think it would be about OOP 
« so, Sublet to  ay working  it 
oat, and beyond that distance, farther 
-taawM will be blocked.

m u»-i;

So the highest incidence on  the 
third class ordinary passenger would 
be some where between near  SOP 
at a distance of 515 kma,

Shri Namftiar: The concession  is 
only up to that.

Shri C. M. Poonacha:  My earlier
proposal was also for a rise of 71 per 
cent upto a distance of 515 kms. which 
comes to 85 and at 85 it was blocked. 
Even that my hon. friends in their 
judgment thought too heavy, and I 
am making a reduction even on that.

Shri DMresWar Kalita rose—

Shri C. M. Poonacha: I am reply
ing.  As for the railway employees, 
there was a suggestion made by some 
hon. friends whether it should not be 
one union. I welcome the day wjien 
we can have one union for the Rail
ways. But under the present circum
stances, it is not possible.  At  the 
top level, we have two national fede
rations, and then at the zonal  and 
divisional levels, we have affliliated 
unions. We do  not  want  to have 
separate unions for each class  of 
workers. That would introduce good 
deal of confusion and it would not be 
in the interest of !abour either.  We 
have been working on this pattern of 
national federations and  affiliated 
unions. We  do  not  want  sec
tional  interests  to  be  repre
sented  by  various  other  unions 
which will have conflicting interests.
I have had a little bit of experience 
of these things in Civil Aviation, Let 
us not try to repeat such things on 
the railways. It would now be much 
wiser for us to continue this healthy 
trade union development and I hope 
it will further add to the welfare of 
labour under present circumstances.

As regards Paradeep port which 
was referred to by Shri Surendranath 
Dwivedy, the survey is on.  It will 
certainly see the light of day.  The 
light of day that will be seen at the 
Paradeep port is not vejr  distant. 
The port has come and it is Govern
ment's accepted policy that wherever 
there is a major port, a railway cotVr
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[Shri C. M Poonacha]

nection should be there.  Ibis is the 
broad policy. Survey is going on. 1 
do hope that after it is completed and 
we get all the details completed, Gov
ernment will try to examine the pro
ject and consider sympathetically.

M.M bn.

GENERAL BUDGET—GENERAL DIS
CUSSION

Mr. Chairman: The House will now 
take up  general  discussion  of the 
General Budget for which time allot
ted is 20 hours.

Shri M. R Masaai (Rajkot): Mr. 
Chairman, when I spoke in this House 
on the President's Address last ses
sion. I had made a plea for a new 
temper and tone by which we could 
carry on a democratic dialogue in this 
House without doubting the motives 
and attacking the characters of one 
another. I had said that we and the 
gentlemen opposite have certain com
mon ends,  but that what  we dis
approve of are the methods by', which 
they think they can get to those ends. 
Mow, I would like in what I say today 
to try and apply the spirit of the plea 
I had made to hon. Members on  all 
sides at that time.

To-start with, I would agree with 
the diagnosis of the main ills or evils 
from which the country suffers that 
was made by the Finance Minister in 
Part A of  his  speech.  He quite 
rightly drew attention to Ifhe food 
shortage, the rise in prices, industrial 
stagnation and the adverse trend 1° 
exports as being four of the  major 
areas we have to deal with. I  also 
welcome the general  approach  he 
made to the  problems  facing the 
country. He was candid enough  to 
say that there was no perfect answer 
to these problems. That is very true 
particularly when we have been taken 
into the mys in which we find our* 
selves today. But he did indicate cer
tain correct principles. One was that

governmental expenditure  should be 
restrained and reduced; another was 
that industry should  be exposed ta 
■ competitive environment; a third- 
was that there should be a hospitable 
environment for private "foreign capi
tal. He was good enough to express 
publicly doubts about the wisdom ot
• the Second and Third Five Year Plans 
and to admit that mistakes had been 
made. He 'also said that the relative 
roles of the State and the free sectors 
of the economy should be dependent 
on their relative abilities and perfor
mance.  He said that controls were 
only a means to an end. All  these 
are very sound principles.  Many of 
us have expressed them in this House 
over the past few years.

But I have to confess that when 
Part B of his speech came, there was 
absolutely  no  action  to  match 
these  precepts.  There  was  only 
the customary tinkering with the rate» 
of taxation. The Finance Minister for. 
got the very good advice somebody had 
given that taxes should not be raised 
or lowered from season to season like 
the hemlines of women’s skirts. This 
Budget, like those before, has  done 
nothing, only a little Tugher here,  a 
little lower there. What is more im
portant is that there is nothing in this 
budget to cure the stagnation from 
which this country ts today suffering 
and to stop the economy from running 
down further.  There is no incentive 
to a revival of the economy.  Un
doubtedly,  minor  concessions have 
been given to the direct tax payer, but 
al of them put together aggregate to 
only Rs. S crores.

16.0ft hrs

[Mr. Deputy-Spxakx* in th« CTiairl

If the Finance Minister thinks tbai thl* 
kind of tinkering  will the massive’ 
problem of a capital market that is 
dead is going to stimulate the eoor- 
nomy, I am afraid he is in for a dis
appointment. in other words, th* 
Budget doe* not touch the fringe of 
the problem.


